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Papers La.id 

SHRI PILOO MODY: I want io 
!mow why I did not receive tbia 
paper befOre 10 O'clock this mornfne. 

MR. SPEAKER: I am sorry you 
received it only thi.I momin,. 

SHRI S. M. BANERJEE: In thi!I 
Houle, at our requat, you were kind 
enouth to consider it and appoint a 
Committee. Now an e:ictension given 
to the Comm1ttt't' iii always quoted 
in the House. I want to know who 
hu ctven them exten:.ion to continue 
for whatever period they can 

MR. SPEAKER· No, I am not pre-
pared to reply m this House. 

SHRI S. M BANERJEE Under 
lht• rules, thry should take the per-
m1Ssion or the Houhe Kindly see 
our rul~. 

MR. SPEAKER So long as this 
Comm1tlel• 1., fu11c-•1onmf. please do 
not raise.> thL" maltl'r. 

SURI S M BANERJEE· How Jong? 

MH SPEAKEH This is not an 
ordmJr\• Comnutt1·c of tht• House. 
lt is not to be ra.Jscd tn tl1 r· ltouse. 
No time-limll wa~ fix1.'<1. Th~re is 
no QUl" llon of 1.·Xt!'nJ.ion 

MR SPEAKER· Shn Ram Niwas 
Mirdha. 

SHRI JYOTIRMOY BOSU· I have 
to make a i.11bm l ~l11on fo'our d.iya ago 
I r111scd an 1s•ut- m\•oh·mr thE> Border 
Roads Task Force's atrocih<'S on peo-
ple- in Mcghalayn :md then th<' Chair 
had 11ven a clr.ar directive to tho 
Government to com<> out with the 
details. Four days have passed. 
Neither the Defence Minister nor the 
Home Ministf'r, who )..<; ln char1c of 
tribal alrain:, bas bothered to l"omci 
out with the fact.. They h1v<> flout-
ed the direction of th.- Chair. It is • 
"817 Mriou. matter. 

MR. SPEAKER; 1 do not know 
what the matter was. I will look 
into it. 

SHRI JYOTIRMOY BOSU: They 
are sittlng over it. 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS CSHRI X. 
R.AGHURAMAlAH): There is no 
question of ftouting the direction of 
the Deputy-Speaker. I have con-
veyed 1t to the Defence Minister. We 
have to await his report. 

SHRI K. S. CHA VDA {Patan): 
There is one matter .. . 

MR. SPEAKER: No. not without 
my perm11s1on. Please sit down. 
P apl'r s to be laid on the Table. 

12.28 brs. 

PAPERS LAID ON THE TABLE 

lWCJSTRATIO!I. ,\ND LtCENSL"iG OF INDCS-
T1UAL U?o.l>£l(TAK.1NGS ( SECOKD A.MP."D-

MENT l Rt.!l.LS, 19i4 

THE MINISTER OF INDUSTRIAL 
DEVELOPME!'\T AND SCIENCE 
AND TECHNOLOGY AND AGRI· 
Ct:LTURE tSHRI C SUBRAMA.."'il-
A.Ml I bt>g to lay on the Table a 
copy of the Registration and Licens-
ing of Industrial Undertakings (Se-
cond Amendment) Rules, 1974 (Hindi 
and English vnsion!-) published in 
Notiftcation !\o. G.S.R. 274(EI in 
Gautte of India dated the 19th J'une, 
1974. under sub-section (4) ot section 
30 o! the Industries \ De\•elopme.nt 
and Regulation) Act, 19!11 (Pt.n«cl 
in L'braf11. See No. LT-8089 74.] 

NonncAnoNs tNDER ALL INDIA SD-
' 'tcEs .~T. 1951 

THE DEPlTTY MINISTER IN THI: 
MINISTRY OF HOME AFFAD\S 
<SHRI F. H. MOHSIN): On behalf 
ot Shri R6Dl Niwas Mirdha. I bee 
to lay on the Table a ('C)pJ each of the 
followinc Notifications (Hindi and 
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[Shri F. H. :Mohsin] 
English versions) under sub-section 
(2) of section 3 of the All India Ser-
vices Act, 1951: -

(i) The Indian Administrative 
Service (Rec1·uitment) Am-
endment Rules, 1974, publish-
ed in ~otincation No. G.S.R. 
301 CE) in Gazette of India 
dated the 8th July,. 1974. 

(ii) The Indjan Forest Service 
(Recruitment) Amendment 
Rules, 1974, published in 
Xotification No. G.S.R, 
302 CE) in Gazette of I ndia 
dated the 8th J uly, 1974. 

(iji) The Indian Police Service 
<Recruitment) Amendment 
Rules, 1974, published in No-
tification No. G.S.R. 303 ( E) 

in Gazette of India, dated 
t he 3th July, 1974. 

(iv) The Indian Police Service 
CCndre) Arrcndmcnt Rules, 
l 974. published in Notifica-
tion Xo. G.S.R 304(E) in 
Gazette of India dated the 
8th July, 1974. 

(v) T:1e Indian Forest Service 
(Cadre) Amendment Rules 
1074, published in Notificatio~ 
No. G.S.R. 305 (E) in Gazette 
of India dated the 8th July, 
1974. 

(vi) The All India Ser vices 
(Death-cum-Retirement Be-
nefits) Amendment Rules, 
l!l';' 4, published in Notifica-
tion No. G.S.R. 755 in Gazette 
of India dated the 20th July, 
1974. 

[ Placed in Library. See No. LT-
8090/74). 

STAT£MEXT re FLOOD SITUATION IN THE 
COUNTRY AND RAD?ATION PROTECTION 

(A:.u: .. "lDMENT) RULES, 1974 

THE :MINISTER OF IRRIGATION 
AND POWER (SHRI K. C. PANT) : 

I beg to lay on the Table-

(1) A statement (Hindi and Eng-
lish versions) on the fiood 

situation in the country. 
[Placed iii L ibrary. See No. 
LT-8091174.) 

(2) A copy of the Radiation 
Protection (Amendment) 
Rules, 1974. (Hindi and Eng-
lish versions) published in 
::-l'otification !\o. G.S.R. 762 in 
Gazette of India dated the 
20th July, 197.J, undt?r sub-
section ( 4 ) of section 30 of 
the Atomic Enc1gy Act, 1962. 
[Placed in Libr<;ry. See N o. 

LT-8092174.) 

A!IO:..UAL Rt:PORT OF A LL INDIA INSTI-
TUTE OF :\IE.D1cAL Scn:NcEs, NEw 

Dt;Llll FOR 1972-73 

THE DEPUTY ::\.Il~ISTER IN T HE 
:\II~ISTRY OF H~AL TH A~D FA-
MIL Y PLANNING (SHRI A. K. 
KISKU): 1 beg to lay on the '!':1ble 
a copy of the Annual Report (Hindi 
and English ver•ions) of the All 
India Institute of :'.\1ed:cal Sciences, 
~ew Delhi. for the year 1972-73, 
under section 19 of the AU India 
Institute of Medical Sciences Act , 
1956. [P taced i11 Library. See No. 
LT-8093174.) 

ANNUAL REPORTS OF B H .\RAT ELECTRO-
NICS LTD., BANC,\LORE AN D BHARAT 

DYNA:v!ICS LTD . • HYDFRABAD FOR 
1972-73 

T HE DEPUTY MINIST ER IN THE 
MINISTRY OF DEFENCE (SHRI 
J . B. PAT~AIK ) : I beg to Jay on 
the Table a copy each of the fo11ow-
ing papers (Hindi and English ver-
sions) under sub-section (1) of sec-
tion 619A of the Companies Act , 
1956:-

(i) Annual Report of the Bharat 
Electronics Limited, Banga-
lore, for the ~·car 1972-73 
along wi>h the Audited Ac-
counts and the comments of 
the Comptroller. and Auditor 
General thereon. 

(ii ) Annual Report of the Bharat 
Dynamics Limited, Hydera-


